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MADHYA PRADESH ACT
NO. 15 or 2019

NANAJI DESHMUKH PASHU CHIKITSA VIGYAN VISWAVIDYALAYA
(SANSHODHAN) ADHINIYAM, 2019

[Received the assent of the Governor on the 16" August, 2019; assent first published in the ""Madhya Pradesh Gazette
(Extra-ordinary)", dated the 19" August, 2019.}

An Act further to amend Nanaji Deshmukh Pashu Chikitsa Vigyan Viswavidyalaya Adhiniyam,
2009. '

Be it enacted by the Madhya Pradesh Legislature in the Seventieth year of the Republic of
India as follows :—

Short title. 1. This Act may be called Nanaji Deshmukh Pashu Chikitsa Vigyan Viswavidyalaya
(Sanshodhan) Adhiniyam, 2019.

Amendment of 2. For sub-section (1) of Section 4 of the Nanaji Deshmukh Pashu Chikitsa Vigyan

Section 4. Viswavidyalaya Adhiniyam, 2009 (No. 16 of 2009), the following sub-section shall be substituted,
namely - —

"(1) On and from the appointed day, new Government of non-Government college
imparting education in veterinary and fisheries sciences may be established.

Treioich , QIRTRIE TEYT O SR ST, WETHel BRI WHehtd S gRomer, sfiarel | gk qen gehrig—2019.



